
TH A A I c RT WA
(HIGH COURT OF ASSAM, AGALAN D, iIIZORAM AND ARUNACHAL PRADESH)

NO.HC.Vrr-2U 2OO8(Pt.)/ 2s92lA.

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar, Gauhati High Court,
Itanagar Permanent Bench,
Naharlagun, Arunachal pradesh.

?h
Dated Guwahati , I Nrit, zozz.

Sub:- Casual Leave.

Ref:- No. HC (IB)-VIG/0U2022 dated 18.04.2022

Sir,

Project Manager, Gauhati High Court.

With reference to the above, I am directed to inform you that Shri
Tageng Padoh, District & sessions Judge, Sessions Division, Bomdi a, has been
granted casual leave on Lg.(n.2oz2 atong with station teave permission from
13.(A.2o22 tall L4,u,2o22. A senior Judiciar officer at the station wourd remain in
charge of his Court and office during his absence.

Yours faithtully,

gxdt

.il[-
JT. REGISTRAR (WGIIANCE)

Memo NO.HC.VII-21/2O08(pI.)/2S93IA dated . 11_ oq^-bLL
Copy to: )

1. Shri Tageng padoh, District & Sessions Judge, Sessions Division,

Bomdila, Arunachal pradesh.


